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implementatiOn of Award by Rubber 
Board Authorities 

4730. SHRI ANANDA PATHAK: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Government had receiv-
ed telegram from WIMCO Workers 
Union, Port Blair (Andaman & .Nico-
bar Islands) regarding adament atti-
tude of Rubber Board Authorities in 
implementing Industrial Tribunals 
Award in respect of Rubber Plantation 
Workers; and 

<b) if so, the stePs taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN) : (a) 
and (b). No telegram has been received 
from WlMCO Workers Union, Port 
Blair in this regard. The Andaman & 
Nic()bar Government Employees Fed-
eration have, however requested to • intervene for settlement of the demand 
of Katchal Rubber Plantatio.'l Em-
ployees for implementing Industrial 
Tribunal Award. Enquiries made 
from the ;Rubber Board reveal that the 
Industrial Tribunal Port Blair had 
pronounced one award on 3.10.1979 in 
reSpect of an industrial dispute raised 
by the Workers' Union of Rubber Be-
search-cum-DeveIOpment Station, SOuth 
Andamans managed by the !tubber' 
Board, and another award. on 1.1i1980 




